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Sy'-v-ciy Annlimnts have moved this OA in order 
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as was not only considered and granted to all other Central 

fr Gov-?rnment employees uniformly on, the question of effective date 

of the auerd (from 1-1-96) but was granted to Time Keepers 

(11)/uc of cli other Div/Branches of .Riys w.e.f. 1996 with the 

soLitary exception to the. Time Keepers, of Kanchrapera Workshop of 

E. Ely. On much deliberation which followad the revelation that 

there was an omission in rsDect of Kanchraara Workship grade of 

T.K.lI, the benefit was granted only w.e.f. 13-12-97 being the 

date when the fitment was finally given by this order. The 

applicants have moved this OA ro only ask for the benefits so 

extended by this communication dated 13-127-97, from 1-1-96 - as 

granted to one and all who were Central Government employees 

under the Purview of V CPC recommendations. The applicants have 

also imougned this order to be replaced by appropriate directions 

so that they get the benefit of the foilowinq replacement scales 

w.e.f. 1-1-96 

Post 

TK-ITI/Sr.Cierk 

TK-II/H.C. 

TK-1/OS Gr.II 

Revised Pay , C.P.C. 

Rs4500/- 	125/- 7000/- 

Rs5000/- 	150/- 8000/- 

Rs5500/- 	175/- , 	9000/- 

We went through the resoecti.ve submissions and 

written briefs. The moot point to be considered in this case is 

the eligibility of the applicants to have appropriate replacement 

scales as claimed in this O. with effect from 1-1-96. 

The applicants were initially appointed as Clerk 

in the Ministerial cadre since their date of initial appointment 

in the Time Office of Eastern Rly, Kanchrapara Workshop, where 

C) 

they are now posted Time Keeper/Time Keeping Clerks having the 

same responsibilities. The clerical c.adre/Miniserial cadre were 

given the following replacement grades by the V C.P.C.: 



me 

Name of post 	 Scale (Iv C.P.C.) 	Scale (V CPC) 

i)Clerk Gr.II (Jr.Clerk) 	Rs950-2000-1150-2500 	Rs3050-75-3950 
lcOO/- 	 80-4590/- 

Sr.Clerk 	 Rs1200-30-160-40-2040 Rs4500-125-7000 

Head Clerk 	 Rsl.400-40-1800-50-2300 Rs5000-150-8000 

Office Supdt. (Gr. I I) 	Rs.1600-50-2300-60-2660 Rs5500-175-9000 

Office Sup&.Gr.I 	Rs2000-60-2 300-75-3200 Rs6500-200-10500 

That after imolementation of the recommenda}ions 

of V C, they were somehow detached from the Clerical grades 

though riaht from II, III and IV. CPC they have been equated with 

clerical, grades as would be evident from the seniority list 

published by the Chief Electrical Engineer 'da:ed 12-11-86. SC) not 

only the applicants were appo..nted as Clerks but also trea:.ed, as 

such keeping in view they were placed under the Kanchraoara-

Workshop for the purpose of Lime keeping. 

. Though 	they 	had represented 	suitably for 

integration of the Time Keepers with those of Clerical staff, the 

CWM vide his letter dated 28-11-91. declined to give any fresh 

desiq..ion of the Time Keepers in the, pattern of the cadre 

structure as orevalent in the Kharagpur Worksh6p in S.F. Rly, 

Diesel Locomotive Workshop, Varamsi & CLW Chittaranjan etc. The 

auestion whether the Time Keeper w.:  11 fall under Clerical grade 

or worker grade was also taken up with the Hon'ble Supreme Court. 

It. was in thi.s connection decided that the Time Keeper and other 

categories of 	staff employed 	in workshop with 	identical 	pay 

scales be declaed as Worker under the Factory Act in pursuance 

of the Judgement of the Elon'ble Apex Court. 

Howaver, in a nut shell, the V C.PC recommended 

certain replacement of certain pay s:ales for Ministerial Staff 

as pointed out in respective Sr.Clerk/E-1.C./O.S., which are as 

under: 

Pay Scale(oresent) 	Revised Pay Scale Name of oosts 

Sr.Clerk 
Head Clerk 
Office Supdt.II 

1200-30-1860-40-2040 
1400-40-1800-60-2300 
1600-50-2300-75-3200 

4500-125-7000 
5000-150-8000 
5500-175-9000 
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8. 	 The learned counsel for the respondents has 

pointed out that the pey has been fixed in respect of Time Keeper 

with effect from 1.8-2-2000 as per the scales shown below and this 

was done in pursuance of Rly Board's letter dated 28-7-2000, 

which has been impugned 

Sl Designation 	 Existing pay scale Improved Pay Sc. 

1 Jr.Time Keeper 	 Rs3050-4590/- 	Rs3050-4590 
(previously known as TK-IV) 	 (no change) 

2 .Sr.Time Keeper 	. 	Rs4000-6000/- 	Rs4500-7000/- 
(previously known as TK-III) 

Head Time Keeper 	Rs4500-7000/- 	Rs5000-8000/- 
(pre7jious1.y known as TK-II) 

Chief Time Keeper 	Rs5000-8000/- 	Rs5500-9000/- 
(previously known as TK-l) 

5.Supdt. Time Keeper 	Rs6500-10500/- 	 Rs6500-10500 
(previously known as Chief Time Keeper) 	 (no change) 

9. 	 We have gone through the said communication dated 

28-7-2000, which has been received from the Rly Board. In this 

there is indication that the recruitment pettern was cha,nged, but 

it is not the case. In subsequent rule depriving or denying the 

applicants from qettinq the pey scales with effect from 1-1-96 

was hampered by this 	change. 	For the time 	being we are not 

inclined to go 	into the change 	in the policy stand which may 

affect the equation of a jarticular group or grade with :he 

corresponding Ministerial Staff, which is an, internal iratter6 

be 	sorted out. 	Howver to the 	extent the 	benefits has 	been 

extended 	to the Time Keeper grades of Eastern Rly, 	the 	same 

should be equitably applicable with effect 	from 1-1-96 as the 

case is in respect of the awarding of the scales under V CR:. We 

therefore, pertially allow this OA to the extent that the benefit 

should be awarded with effect from 1-1-96 to the present 

applicants only within 3 months from the date of communication of 

the order with arrears. However, there t4ould be no order as to 

the interests. With this direction, we dispose of the OA. No 

order a to costs. MP is also disposed of accordingly. 

Member(A) 


